
TREEGUN FINANCE AND LEASING LIMITED

CIN: [U51 120]K1997 ll1C0016641

Regd. Office: 187, Central Market, Exhibition Ground lammu, J&K-

E-Mail: parmodkapahi94@gmail.com

SCHEDULE I

FORM A

PUBLIC ANNOUCEMENT

[Regulation 14 of the lnsolvency and Bankruptcy Board of India (Voluntary tiquidation Process)

ReBulations,20lTl

FOR THE ATTENTION OF THE STAKEHOTDERS OF "TREEGUN FINANCE AND
TEASING TIMITED"

1. NAME OF CORPORATE PERSON TREEGUN FINANCE AND LEASING TIMITED

zs.oq.:.9gl2. DATE OF INCORPORATION OF

CORPORATE PERSON

3. AUTHORIIY UNDER WHICH

CORPORATE PERSON 15

INCORPORATED/REGISTERED

REGISTRAR OF COMPANIES {ROC), JAMMU

4. CORPORATE IDENTIFICAION NUMBER

OF CORPORATE PERSON

u671201K1997P1C001664

5. ADDRESS OF THE REGISTERED OFFICE

AND PRINCIPAL OFFICE (IF ANY) OF

CORPORATE PERSON

187, CENTRAL MARKET, EXHIBITION

GROUND JAMIV] U,.JAIV]MU AND KASHI\1IR

6. LIQUIDATION COMMENCEMENT

DATE OF CORPORATE PERSON

31.01.2025

7. NAME, ADDRESS, EMAIT ADDRESS,

TELEPHONE NUMBER AND THE

REGISTRATION NUMBER OF THE

LIQUIDATOR

VISHAWAJEET GUPTA

#51, ADARSH ENCLAVE, DHAKOLI, NEAR

zTRAKPUR, DTSTT. MOHALT (PUNlAE)-

160104

E-mail lD : vishawjeetgupta@gmail.com
+91-98152 84474 (M)

lP REGD. No.:-
r BBr/r PA-002/tp-N002 Ls / 2077 -7Al 70667

8. LAST DATE FOR 5UBMISSION OF

CLAIMS

02.03.2025

Q"u<



Notice is hereby given rhat the,,TREEGUN FTNANCE AND LEASTNG LlMITED,,has comm
voluntary liquidation on 31.01.2025.

The stakeholders of "TREEGUN FTNANCE AND
submit a proof of their claims, on or before
mentioned against item 7.

are hereby called

liquidator at the a

The financial creditors shall submit their proof of claims by electronic means only. All
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission offalse or misleading proofs of claims shall attract penalties

NAME OF THE LIQUIDA

Date:31.01.2025

Place: DHAKOLI, DISTT. MOHALT (pUNJAB)

LEASING LIMITED"

02.03.2025, to the

her


